O.A. No, 55/2005

Date of order: 10.01.2008

Mr. B. Khan, counsej for apphcant

Mr, Salil Trwedl counsel for respondents No. 1 & 2.
Mr. M. Godara, proxy counsel for

Mr. Vinit iﬁtiam:i'u.sr= counsel for respondents No. 3,

Mr. B. Khan, learned counsel for tha applicant
submits that on instructions of the applicant, this O.A. he
allowed to be dismissed as wuthdrawn at this stage.

It is further pointed out that there is no interim
order in favour of tha apphcant

In view of the above _Statament, this O, A is
allowed to ba dism:ssed as withdrawn at this stage
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